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Natienal Highway in Orima to link
Berhampur with Jaipur

4989. SHRI SRIBATCHA DIGAL:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether the survey work for
constructing a National Highway in
the State of Orissa to link Berhampur
with Jaipur via Baliguda, has been
completed;

(b) if so, whether it has not yet
been implemented; and

(c) if so, the reasons thereof?

THE PRIME MINISTER (SHRI
MORARJI DESAI) : (a) to (c). Pre-
sumably the Hon’ble Member is refer-
ring to link Berhampur (Ganjam
District) with Jeypore (Xoraput Dis-
trict) vig Baliguda through a Natio-
nal Highway. The Orissa Govern-
ment had included in their proposals
for additions to the existing National
Highway system in the Fifth Plan
the following two roads:

(a) Angul-Tikarpara - Phulbani-
Baliguda - Tunmuribandh-
Maniguda - Kamatalpeta -
Koraput Road.

(b) Gopalpur - Berhampur - As-
ka - Daringbadi - Baliguda -
Tumuribandh - Rampur -
Amat - Titilagarh - Khariar -
Nawapara - Raipur Road.

Had these two roads been accepted
Berhampur and Jeypore would have
been connected via Baliguda.

However, it has not becn possible
to accept these proposals since, due to
financial stringency, the Government
of India are unable to undertake any
expansion of the existing National
Highway system at present.

Age limit for appearing in LA.S.
and allied services examinations

4990, SHRI S. B. PATIL: Will the
Minister of HOME AFFAIRS be

pleased to state:

(a) whether there is a proposal
under Government’s consideration to
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)
relax the age limit for appearing in
the I.A.S. and Allied Services Exa-
minations for the Government ser-
vants;

(b) if so, whether Government
have received any representation from
Government Servants in this regard;
and

(c) what is the decision arrived at
in this regard?

THE MINISTER OF HOME AF-
FAIRS (SHRI CHARAN SINGH):
(a) No, Sir.

(b) and (c). There have been some
representations from certain Govern-
ment Servants requesting for relaxa-
tion in the upper age limit for ap-
pearing in the I.A.S. and Allied Ser-
vices examinations conducted annual-
ly by the UPSC. Howecver, Govern-
ment do not consider it necessary to
grant any relaxation in the age limit
in favour of Government Servants.
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